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RLE.—POOR CONDITIONS IN EMER-
GENCY WARD OF DR. RAM MANO-
HAR LOHTA HOSPITAL, NEW DELHI

SHRI HIPHE] (Mizoram): Madam
Vice-Chairman, lust night. T visited the
Ram Manohar Lohia Hospital. I saw
that two-three patienls aiec put in  ons
bed. It is a matter of shame. It was
a heartbreaking scenc to see the  pa-
tients there in that copdition. Their re-
latives are no( able (o attend to them.
(Time-bell ringsy One lady wag operated
upon.

THE VICE-CHAIRMAN
JAYANTHT NATARAJAN)
clude,

(SHRIMATI
Please con-

SHRI HIPHEL: 1 am very brief. Onz
lady was operated upon amd she was in
n bed. Then. another patient was
hrought and put in the same. bed! How
cdn such a thing happen? How can the
patients he attended to? Therefore.
Madam, I would jike to draw the attei-
tlon, of the Government, particularly.
that of the Health Minister. Some res-
ponsible officer must be sent  there. If
poassible. (e Health  Minister shiould
himself go there and see with his own
2yes.. . S

SHRI V. GOPALSAMY  (Tami!
Nadu): He should go to the general
ward in erery hospital. (Interruptions)

THE VI E-CHAIRMAN (SHRIMATI

JAYANTHY NATARAJAN): Mr, Sibfcy
Ruazi, you wanted 1o say something?

SHR1
(Urtay
that
one bed,

SUBRAMANIAN SWAMY
Pr:desh): Madam, if it is troe
(wo-tlree patienls are being putin
a{ the Ramn  Mancha, Lohia
Hospital, it is something which should
be looked into immediately. {Interruj.
{icinys) 4

SHRI SYED SIBTEY RAZI  (Uttar
Pradesh): Madam, you have identified
me, Please give me 3 chance,

THE VICE-CHAIRMAN (SHRIMATI
JAYANTH! NATARAJAN): Let him
finish. JuS¢ one minute,

SHRI CHATURANAN MISHRA
(Bihar): Wadam, the Chair should say
something on this,

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Tt is n
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very serious matter, I do think it is
a very serious matter.  (Interruptions) .
The hon, Minister will find out the de-
tails abour the condition in which the
patients are there at the Ram Manohar

Lohia Hospital. (Interruptions)
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agatrist bogus and Fake

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI  NATARAJAN)- 1
sure, the hon, Minister would find
the details,

am
out

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): 1 will
this to the hom, Health Minister
let you know the position.

convey
and

THE VICE-CHAIRMAN (SHRIMAT}
JAYANTHI NATARAJAN): Yes, Mr.
Sibtey Razi. You are the last.
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THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Now, we
wil] take up the Short Duration Discus-
slon regarding the condition of the rural
labour in the country,

SHRI SHANKAR DAYAL SINGH
{Bihar): What about Special Mentions,
Madam?

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): I do
know, If Madam permits, it

nat
will  be
taken up. Whenever it is permitted by
the Deputy Chairman. ..

SHRI SHANKAR DAYAL
Tomorrow?

SINGH;

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): I am not
saying ‘tomorrow’, from the  Chair.
Whenever it is permitted by the Deputy
Chairman, it will be  taken up- (In-
terruptions) The Bhopa) Gas Leak Dis-
aster (Processing of Claims)  Amend-
men¢ Bill will be taken up  tomorrow.
Now, Shel Gurudas Das Gupta to iniliate
the Short Duration Discussion.

 m———



